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RAJYA   SABHA 
'riday,       tiie   19th     May,        l99S/29th 
'aisakha,  1917  (Saka) 

The House met at eleven of the clock, AR.  
CHAIRMAN  in the  Chair. 

OBITUARY REFERENCE 

MR. CHAIRMAN: Hon. Members, 1 
refer with profound sorrow to the passing 
away of Shri Sukhdev Prasad, a former 
Member of Rajya Sabha on the ISlh May, 
1995 at the age of 74. 

Born at village Piparpantj in Gorakh-,mr 
district in Uttar Pradesh in March, 1921, Shri 
Sukhdev Prasad had his education at his 
native place. He took active part in the 
freedom movement and also participated in 
the Satyagrah Movement in 1942 and worked 
for the uplift of the weaker sections of th3 
society. 

Shri Sukhdev Prasad started his legislative 
career as a Member of the U.V. Legislative 
Assembly from 1952—57. He was a Member 
of the Rajya Sabha rsDrc-senting the State of 
Uttar Pradesh from April 1966 to April 1972, 
April 1972 io April 1978 and again from 
April 1982 to February 1988. Shri Prasad was 
also Deputy Minister in the Union Council of 
Ministers from 1973 to 1977 holding the 
portfolio of Steel and Mines. He was ap-
pointed Governor of Rajasthan in 1988 

Shri Sukhdev Prasad was Member o: the 
Committee for the Welfare of Scheduled 
Castes and Srhcduled Tribes and Committee 
on Petitions, Rajya Sabha. During ' :s 
membership of the Raiya Sabha, Shri 
Sukhdev Prasad evinced keen interest in the 
proceedings of the House •specially those 
concerning social welfare measures. 

In  the  passing  away   of  Shri   Sukhdev. 
Prasad,   the    country   has   lost   a   noted 
social  worker and an experienced  Parlia-
mentarian. 

We deeply mourn the passing away of Shri 
Sukhdev Prasad. 

1 request Members to rise-in their places and 
observe silence as a mark of respect to the 
memory of tae departed. 

(Hon. Members then stood in silen:e for 
one minute) 

MR CHAIRMAN : Secretary-General will 
convey to the Members of the bereaved 
family our profound sorrow and deep 
sympathy. 
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SHRI  P.   V.   RANGAIYAA   NAIDU: 
Let me complete the answer. Sir, we have 
appointed a panel of experts. It is called the 
Dam Safety Panel for Sardar Sarovar Project 
consisting of five experts, namely, Dr. Y. K. 
Murthy, Shri I. N. Tandon, Shri A. N. Singh, 
Shri V. R. Deora kar and Shri R. V. 
Chalapathi Rao. They are all eminent 
engineers and geologists, and the^v have been 
constantly reviewing the progress of the work 
and also tic construction and the design. They 
have held so far 27 meetings including the 
latent one on 23rd to 28th March and they are 
submitting reports to the Government based 
on which the Narmada Control Authority and 
also the Narmada Project Construction 
Committee are taking decisions and all step 
are being taken to ensure the safety of the 
dam. 

 

MR. CHAIRMAN : You want to l:row the 
possibility of an earthquake taking place 
there. 

THE MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P. V. RANGAIYYA NAIDU) : Mr. 
Chairman, Sir, the report of the geologists 
referred to by the hon. Member is not 
available with us and if the hon. Member 
could provide some details on this, we will 
definitely examine. I rubmit, Sir,   that  we  
have   . . . (Interruptions). . . 

 

DR.   BAPU KALDATE: You are  not 
having it. 

 

SHRI P. V. RANGAIYYA NAIDU: No, 
Sir, we have not received any reports 
regarding the danger of earthquake to tMs 
dam. We have implemented some designs for 
seismic observation.  Out of 9 obscr- 
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vations, 8 have been installed and const-
ruction of a building for the ninth station is in 
progress. We have already installed 
equipment for seismic observation. We are 
taking all possible steps to see whether there 
is any danger to this dam. Right now  there is 
no such danger.  

 

MR.   CHAIRMAN:    Please    ask     your 
question now. 

MR.   CHAIRMAN:   You have   made 
the  point.  Put your question. 

 
MR. CHAIRMAN: Hon. Minister. when 

will it be completed? 

SHRI JANESHWAR MISRA: It is 
scheduled to be completed around 200G AD. 

 

SHRI   P.  V.   RANGAIYYA NAIDU   : 
That is the s:hedule accepted for tthe being 
provided funds are available. 

SHRI JAGESH DESAI: Mr Minister, the 
Minister of Water Resources has assured   
that  though  the  World  Bank  has stepped 
giving funds, the Government would find it- 
So,   you have to provide frnd-s or that. He 
has given the assurance to the House. You 
cannot now say that funds will not be 
available. 

SHRI P. V. RANGA1YYA NAIDU: The 
Government of India has agreed to reimburse 
to the extent of whatever the World Bank has 
stopped giving. We have 
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already got something from the World Bank. 
There is a balance of Dollars 167 million, 
that is, about Rs. 520 crores. The 
Government of India has agreed to reimburse 
that. The rest of it has to be raised by the 
participating States. 

 

MR.   CHAIRMAN:     Please put your 
question. 

 

MR. CHAIRMAN: The question is Ebout 
the reduction of the height? Would you 
reduce the height of this dam? 

SHRI P.V. RANGAYYA NAIDU: sir, the 
question of redu;tion of tht-reight, or 
whatever it may be, is pending before the 
Supreme Court. Till the •natter is disposed of 
by the Supreme Court, we cannot say 
anything on this subject. 

SHRI JAGESH DESA1: What is Jbb Mew 
of the Government? {Interruptions) They 
should assure the House that the neight 
would not be reduced. 

SHRI   P.    V.   RANGAYYA   NAIDU: 
Sir, the matter is pending before the.Supreme  
Court.    (Interruptions) 

SHRI JAGESH DESAI: What is the stands 
of the Government of India? It is Tor them to 
say that tie height of the. a am' would not be 
reduced. (Interrup-. tions) 

SHRI CH1MANRHAI MEHTA: The 
Award of the Tribunal is valid till 2025. Then 
only the question of review woula come  up.   
{Interruptions) 

 
MR.   CHAIRMAN:   Please  ask     your 

question...   (interruptions)
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SHRI AJIT P. K. JOGI : The reduction In 
thoheight of the dam would be within the 
parameters of the Award. You would be 
saving 60 odd villages. Thousands and 
thousands of tribals have  suffered. 

MR. CHAIRMAN: I take it as yoiir 
question. I won't cail you afterward--, 
{Interruptions). 

SHRI P. V. RANGAYYA NATOU: Sir, 
that is the stand taken by the Government of 
Madhya Pradeh. They Uave put this before 
the five-man group Which was appointed by 
the Government OF India and also before the 
Supreme Court. As J said, the matter is 
pending Wore the Supreme Court. The Gov-
ernment, is awaiting the decision of the 
Supreme Court. 

 

. MR. CHAIRMAN; You are only 
explaining. You haj already asked your 
question.   (Interruptions) 

SHRI H. HANUMANTHAPPA: It has not 
been answered, Sir. (Interrup-uons) . 

MR. CHAIRMAN: Shri Chimanbhai 
Mehta. Mr. Mehta, you please just ask 
vour  question,   instead  of  making a 
statement. 

SHRI CHIMANBHAI MEHTA: I will 
certainly do that, Sir. 

MR. CHAIRMAN: 1 know it is an 
emotional question. 

SHRI  CHIMANBHAI  MEHTA:  1  am 
coins by facts. 20-25 

 

MR. CHAIRMAN: I cannot ailow a 
debate here. Please ask your question, 
Otherwise,  please  sit down. 

SHRI CH1MANBHAI MEHJTA: 1    am 
asking the question  Sir. 

MR. CHAIRMAN: Please ask you* 
question. 

SHRI CHIMANBHAI MEKTA: My 
Question to the hon. Minister is this. There is 
this talk of water continuously leaking from 
the Pool and of faulty designing. Certain 
things are being talked about. In that context, 
I would like to know whether the designing is 
correct and is not faulty. That is ray question. 
Is water continuously leaking, or, it is a 
scandalous propaganda which is going on 
against the Sardar Sarovar Project and, 
therefore, certain things are being said? 

SHRI P. V. RANGAYYA NAIDU: 
Sir, I have already said in my answer 
«hat there is no leakage. I can assure 
you that the design is not faulty, It has 
been testified by experts as coivect 
and there is absolutely 

SHRI GOPALRAO VITHALRAO PATIL: 
Sir, the Sardar Sarovar Project is one of the 
important national projects. During the last 
monsoon, it sustained a great damage, posing 
a danger to the safety of the dam. In this 
connection, I vculd like to 
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know whether the repairs have been 
completed and whether the Government can 
assure the nation that there is no further 
danger to this project. Secondly, there is a 
great controversy, at present, about the height 
of the dam. I would like to know whether you 
arc constructing the dam, taking into 
consideration that the height would be 83.3 
metres. These are my two questions. 

SHRI P. V. RANGAYYA NAIDU: Regarding the 
damage referred to by the hon- Member, 1 
may state that during 1994, there had been 
some damage to the stilting basin, which is 
located on the down stream of the dam. The 
stilting basin is separated from the dam 
section of the construction joint and the 
stability of: the dam section is independent of 
the stilting basin. The repairs have almost 
been completed and in a couple of months the 
remaining part of the repairs will be 
completed. We will ensure that there is no 
further damage... 

 
SHRI P. V. RANGAYYA NAIDU : 

During the last damage the stilting basin was 
damaged. The work is going on and it will be 
completed within a couple of months and 
there will be no 'further damage in this regard 
in the coming monsoon. 

DR. MURLI MANOHAR JOSHI: Will the 
work be completed before the monsoon ? 

SHRI P. V. RANGAYYA NAIDU: Yes, 
Sir, it will be completed by the next 
monsoon. Will you please repeat your 
question regarding the height  of  the  dam? 

SHRI GOPALRAO VITHALRAO PATIL: 
The construction work is going on taking into 
consideration 80.3 metres height OT 83.3 
metres height ? 

SHRI P. V. RANGAYYA NAIDU: It is 
80.3  metres. 


